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+[MusLiMs v ASSAM
*353. SHrt P. L. KUREEL URF

TALIB: Will the Minister of HomMme
Arramg be pleased to state:

(a) the number of Muslims in
Assam according to the Census con-
ducted in 1951 and in 1961 respective~
ly;

(b) whether it is g fact that in
those ten years between 1951-—61 the
number has more than doubled; and

(c) if so, what is the reason there-
for?] .
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+[Tae DEPUTY MINISTER IN THE
MINISTRY or HOME AFFAIRS
(SHRTMATI MARAGATHAM CHANDRASE-
KHAR): (a) The population of Muslims
in Assam according to the 1951 Cen-
sus was 1995936 and in 1961 2,765,
509.

(b) and (c) The percentage of in-
crease is only 38'55.]
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+[SALARIES OF PRIMARY SCHOOL
TEACHERS

*354. SHrT B. N. BHARGAVA: Will
the Minister of EbpucATION be pleased
to state the names of the States which
are implementing the Central Gov-
ernment’s Scheme of providing filty
per cent assistance to Sta‘es for rais-
ing the salaries of teachers in primary
schools and the names of the States
which would implement the scheme
during the remaining period of the
Third Five year Plan?]
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+[Tee MINISTER or EDUCATION
(Sgrt M. C. CHAGLA): The scheme of
improvement of salaries and old sge
provision for primary teachers is im
the State sector and receives Central
assistance on a 50 per cent basis.

It is being implemented in Andhre
Pradesh, Assam, Bihar, Gujarat,
Madhya Pradesh, Maharash‘ra, Orissa,
Uttar Pradesh gnd West Bengal, In
the remaining States, the scales of pay

t[ ] English translation.
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have already been revised earlier or
the matfer is under consideration. The
fina]l decision rests with the State
Governments themselves.]

BLENDING OF IMPORTED COKING COAL
wiTH Inp1aN CoArn

*355. Sert A. B. VAJPAYEE: Will
the Minister of STEEL, MINES AND
MHeavy ENGINEERING be pleased to state:

(a) whether experiments are being
made for blending imported coking
¢oa] with Indian coal;

(b) it so0, the results thereof; and

(c) whether there is a proposal to
wmport grade I coal?

Tee MINISTER or STEEL, MINES
AND HEAVY ENGINEERING (Snr1 C.
SuBrAMANIAM): (a) Yes, Sir.

(b) The results of these experi-
ments will be known after they are
eompleted.

(¢) THe question of importing any
Coking Coal will be decided only
when the results of the experiments
now being carried out are known and
interna] availability of Coking Coal
hag been further studied.
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TOURS UNDERTAKEN BY THE LAw
MINISTER

342, Ssrt V. M. CHORDIA: Wil
the Minister of LAaw be pleaseq teo
state:

(a) the particulars of the
undertaken by him between
September, 1963 and 31st
1963; and

(b) the amount of T.A. and D.A.
drawn by him, as also by the officials
and orderlies who accompanied him
on toure during the game period?

tours
22nd
October,

Tre MINISTER orF LAW (Surt A. K.
SEN): (a) A statement (Statement
‘A’) containing the required informa-
tion is placed on the Table of the
House.

(b) No daily allowance or inciden-
tals have been drawn by the Minister
of Law in respect of any of his tours.
A statement (Statement ‘B’) showing
the expenditure gn air fare in respect
of the tours is placed on the Table of
the House. A statement (Statementg
‘C’y showing the expenditure on t.a.
and d.a. of the officialg and orderlies
who accompanied the Minister of Law
is also placed on the Table of the
House,

£ A 2
RParticulars of tours undertaken by the Minister of Law between 22-9-1963 and .31-10-1963

STATEMENT

gerial Period of tour Place
No.
1. 20-9-1963 to 23-9-1963 Delhi to Bombay
2. 25-9-1963 to 28-9-1963 Delhi to Calcutta
3. 29-9-1963 t0 4-10-1963 Delhi-Madras-Madurai-Bangalore
4. 10-10-1963 to 18-10-1963 Delhi—Calcutta
§. 24-10-1963 to I-II-1963 Delhi—Calcutta

STATEMENT ‘B’
Particulars of expenditure on the tours of the Minister of Law during the period 22-9-1963

31-10-1963
Air Fare
Rs.
1. Tour to Bombay and back (20-9-63 to 23-9-63) §52-00
2. Tour to Calcutta and back (25-9-63 to 28-9-63) . . 504° 00
3. ‘Tour to Madras, Madurai, Bangalore and back (29-~9-63 to 4-10-63) . 78600

41:00



